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After the arguments have been heard 
in full, and the order was being dictated, 
Shri K.T. Govinde Cowda, learned counsel 
for the applicant union, files a memo 
praying for permission to withdraw this 
application, with liberty to approach such 
other forum as is competent to decide the 
grievance of the applicant union. 

Even though we spent nearly two hours 
in listening to the elaborate arguments of 
Shri Govinde Gowda, and we were half—way 
through the judgment, we consider it 
proper to grant this request at this 
belated stage also. 

We, therefore, grant the request of 
Shri Govinde Gowda and reject this 
application as withdrawn by the applicant 
union, for the reason stated in the 

VI E CH 	 NEMBER(A) 
dms. 

TRL C.op 


